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For the Petitioner: Mr. Nakul Mohta, Ms. Aarti Kumar, Mr. V.K.
Chaudhary, CS

For the Respondent: Mr. Udayaditya Banerjee & Mr. Samrat Sengupta,
Advocates

ORDER
Ld. Counsel for the Petitioner has placed rcliance on certain judgments
in support of his case that pending winding up proceedings, the present

petition is maintainable.

Ld. Counsel for the Respondent prays for some time to address his
arguments.
To come up on 6t March, 2018.
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